of cloud microphysical properties needed to study the physical plausibility that hygroscopic cloud
seeding could have produced a change in a "seeded” cloud segment when compared to a "non-
seeded” cloud segment. Sufficient data was collected by the scientists and efforts are on to
document the. changing environmental conditions that determine the suitability of clouds for cloud
seeding and to determing the optimal methods to target the potential clouds. Efforts during the
observational campaign are directed to measure effects of cloud seeding on cloud microstructure as

well through employing aircraft and ground radar.
Live telecast of assembly proceedings of Gujarat

2631. SHRI DILIPBHAI PANDYA: Will the Minister of INFORMATION AND BROADCASTING be

pleased to state:

(a) whether it is a fact that the Ministry has received detailed proposal from the Speaker of
Gujarat State Assembly in regard to live telecast of State Assembly proceedings on DD Ahmedabad

and Rajkot on the pattern of the other States;
(b) if s0, the details thereof and the present status of that proposal;
(c) whether that proposal has been considered by the Ministry, so far;
{d) if so, the details thereof and if not, the reasons therefor; and
(e) bywhen the said proposal would be considered ?

THE MINISTER OF STATE IN THE MINISTRY OF INFORMATION AND BROADGASTING (SHRI
CHOUDHARY MOHAN JATUA): (a) to (e) Prasar Bharati has informed that a proposal from
Speaker of Gujarat State Assembly for live telecast of State Assembly proceedings on Doordarshan
was received by Doordarshan Kendra, Ahmedabad in 2007, The proposal could not be approved as
per the existing policy. However, Doordarshan Kendra, Ahmedabad is telecasting sponsored
programme of the guestion hour proceedings produced by the Public Relation Department of Gujarat

Government from time to time.
Vacancies in AIR and Doordarshan in NER and J&K

2832. SHRI BIRENDRA PRASAD BAISHYA: Wil the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whetheritis afact that a large number of posts are lving vacant in AR and Doordarshan

175



located in North Eastern Begion and Jammu and Kashmir, whose works has been conducted by

engaging employees on casual basis;

(b) if 50, the details thereof along with the number of vacant posts at various levels, AIR and

Doordarshan Kendra-wise; and

(c) the details of steps taken for filling up these posts as well as the time by when this would

be consolidated 7

THE MINISTER OF STATE IN THE MINISTRY OF INFORMATION AND BROADGASTING {(SHRI
CHOUDHARY MOHAN JATUA): (a) to {¢) The information is being collected and will be laid on the

Table of the House.
Powers of CEQ of Prasar Bharati

2833. SHRI BANJTSINH VIJAYSINH MOHITE -PATIL : Will the Minister of INFORMATION AND
BROADCASTING be pleased to state:

{a) whether it is a fact that the CEO of Prasar Bharati used to take all decisions, whether

financial or administrative, because of the powers the Prasar Bharati Act confers on him;

(b) whether it is also a fact that, under the shadow of the above position, a former CEOQ,
despite the presence of Oversight Committee, managed to take all decisions with regard to

Commonwealth Games contracts;

(c) whether Government now proposes to curb the powers of Prasar Bharati CEO through

some amendments; and
{d) ifso, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF INFORMATION AND BROADGASTING {(SHRI
CHOUDHARY MOHAN JATUA): (a) to (d) As per Prasar Bharati Act, the Executive Member shall
be the Chief Executive of the Corporation and shall, subject to the control and supervision of the

Board, exercise such powers and discharge such functions of the Board as it may delegate to him.

With regard to Commonwealth Games, Prasar Bharati Board in its meeting on May 4, 2009
adopted Resolutions wherein the Board authorized the Host Broadcast Management Committee
(HBMC) under the Chairmanship of Executive Member (CEO) to accord requisite approvals and

take requisite steps in respect of successful completion of Commonwealth Games Delhi, 2010.
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